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Deglaration of Assets and Liabilities
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give hareln balow the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:
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fote: Value of Bonds / shares / Debentures as per the latest marke! vaiue in Stock
Exchange in respect of listed companies and as per books in the case of non Jisted
companies should be given.
* Dependant herg mesns a persen substantiaily dependent on the income of the
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B.  Details of Immovable assets
[Nota: Proparties in joint pwnership indiceting the extznt of joint ownership will
2iso have to be indicated}

sr. Beseription ""i“siii [ Spouse | Dependant-1 | Gependant-2 | Dependant-3 |
. : - 1 Nama(s) Mamz Hame | Ec.Name |
{ (i) | Agricultural Land I i
- Location(s)
- Survey numbser{s) : | |
- Extent (Total =1 e - _ ; na
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-Current market value
() | Mon-Agricultural Land
- bocation(s)

- Survey number{s)

- Extent (Total g
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-Current market value i
(i} | Buildings {Cemmercial
and residential)
Location(s)

- Survey /fdoor
number(s) 5 = — EE { —
- Extent {Total
measurément)

- Current market
value L s
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- Location{s}

- Survey fdoor i
number{s} i o= = o
- Extent (Total
measurement}
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(v} | Others (such as
interest in property)
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{2) 1 give herein below the detsils of my liabiities / overdues to public financial
institutions and government dues:-
[Mote ; Plesze ghve separste detalls for sach item)

Sr. | Description i Hame & sddress of Bank / Amuolnt sutstanding 25
Ro. - Financial Institutians(s) / L M
Qepartment {3)

a (i} Loans from Banks
{ii) Loans from financial
institutions

(i) Government Dues:
{a) duss to departments
desling with government
Accommodation

(b) dues to departments
dealing with supply of
water

{¢) dues to departments
dealing with supply of
electricity -
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& ['{d) dues to departments
desling with telephones
{e) dues to departments
dealing with government
ftrangport (including
_2ircraft @nd helicopters)
(7} Other duss, If any

{(®) | () Incame Tax incloding i
surcharge [Aiso indicate | AYSEA) ment Jeas -
the assessment year upto | 025 rerd

which Income Tax Return 'y, .~ b
flied. Give also Permanert |° " s, Pasd - RS
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Account Number (PAN)]  |PRAN Neo- 110270093133
{i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax retirn filed, ]

{iif} Sales Tax [Only in
case of proprietary
business]

{iv) Property Tax

€. Personal Detall

_GPFICPE/PRAN No, - LIIO 27009813 3]
Gender =T (M/F}

Date of Birth = [*015 IDTI “ !9 [3]‘[] (DDA YY)

Sy v {A/B/C)

Cadre e

| OFFiceE_ATTENDA ~T (BLA) i
(Fidl Name e.g. B.A.S.-8ihar Administrative Service,
B.5.3,- Bihar Serretariat Service etc.)
Heme District e ‘ PATNA _}
1 hereby declare that the above destails are trus te the best of my
knowledge and balief,
signature H“:fﬁrg"é‘f
tame of Empioyee: ... HFERO BABU.
mmPﬂ’r‘_‘NF} Designatmno'pPr@Mk"A“'d-
pate:, J 1 0L 2024 Department: BIHAR LEQSIATVE AssempLy
Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

rexo foky



